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SHRI P, SUNDARAYYA: Is it not
a fact that some of the new artistes
who have been employed to invent this
light music are being paid double of
what used to be paid to Programme
Assistants every year?

LR. B. V. KESKAR: Formerly, we
used to pay for film records and not
for film artistes. Naturally, when
you employ artistes, you will have to
pay more than what was being paid
for the record which is really a copy
—many times copied—of what an
artiste had sung some time back.

SuR! P. SUNDARAYYA: Is it not a
fact that to get the money for this
light music programme which the
Ministry has started they have re-
trenched a large number of Pro-
gramme Assistants and promoted a
few who have been getting quite low
wages to jobs carrying much higher
salaries?

Dr. B. V. KESKAR: That is one of
the pet theories of my hon. friend
which has been expressed here and
by his friends in the other House, but
it is not a fact. Both the things are
not connected at all. In fact, as I
said, we were paying Rs. 2 lakhs to the
film companies for records. That
amount has been put in here and the
Finance Ministry has allowed about
Rs. 3 lakhs as a special amount for
improvement of programmes. As far
as the retrenchment of certain per-
sonnel is concerned, it has been ex-
plained on the floor of this House that
it is a question of permanent cadre
about which no decision can be taken
without consulting the Home Ministry
and the Union Public Service Com-
mission.

Mgr. CHAIRMAN: The question hour
is over.

SHrr D. P. KARMARKAR: With
your permission, Sir, may I state that
1 shall give Major-General Sokhey the
necessary information within one
hour from now?
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NANDIKONDA PROJECT

*#622. SHR1 V. V. RAMANA - Will *he
Minister for PLANNING be pleased
to state whether Government have re-
ceiveqg the final reports from the Gov-
ernments of Andhra and Hyderabad
in regard to the Nandikonda-Project?

Tue DEPUTY MINISTER ror IRRI-
GATION axp POWER (Suri J. S. L.
Hatur): A joint report on the Nandi-
konda Project prepared by the Chief
Engineers of Andhra and Hyderabad
has been recently received by the
Planning Commission. The Commis-
sion is in correspondence with the two
Governments,
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+[INDIAN COMMISSIONER AT NAIROBI]

*g38. Sur! P. C. BHANJ DEO: Will
the PRIME MINISTER be pleased to state:

(a) whether it is a fact that the
office of the Commissioner for the
Government of India at Nairobi was
recently raided:

(b) if so, whether Government have
enquired into the reasons leading W&
this incident; and

+English translation.



